IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:10-06-2026

Date

10.06.2026

CRLMC-
1580/202610.06.2026 | (500 A, PANDA c.o. Order Dtd. 2026-05-06
11582/2026 110.06.2026 |"E(C)~ C.R.NAYAK c.o. Order Dtd. 2026-05-21

-06. 12185/2026 ° &- :
WP (C) - o WRIT
1583/202610.06.2026 oo > |B.SAMAL c.o. Order Dtd. 2026-05-19 N NCH.3
11584/2026 110.06.2026 |"E(C)- M.R.RAUTRAY [C.O. Order Dtd. 2026-05-20
-06. 4094/2026 MR-

11585/2026 |10.06.2026 |"C{C)~ M.R.RAUTRAY |C.O Order Dtd. 2026-05-20
-06. 11760/2026 MR- -0 :

11586/2026 110.06.2026 |"E(C)~ B.SAMAL c.o Order Dtd. 2026-05-21
-06. 12137/2026 [ -0 :

ABLAPL- COURT
11587/2026 |10.06.2026 P.K.MISHRA |C.O0. |NO. |order Dtd. 2026-04-22

2608/2026 S

S COURT AmaNCH
1588/2026(10.06.2026 |1 (007 IsK BISWAL c.o. gi. Order Dtd. 2026-06-09 e on |

BENCH-3)

() - COURT

1589/202610.06.2026 |10 017 M. M.NAYAK c.o. gi. Order Dtd. 2026-06-09
COURT

WP (C) - o WRIT
1590/202610.06.2026 |17 o |P.K.DASH c.o. gi. Order Dtd. 2026-06-09 N NCH 7

WP (C) - COURT o WRIT
1591/202610.06.2026 |10 )7 IpC DAS c.o.  |20"% lorder ptd. 2026-06-12 o NCHT

WP (C) - COURT o
1592/2026(10.06.2026 10007 1G.D.MALLICK [c.0.  |-P%] lorder Dtd. 2026-06-09

WP (C) - COURT o WRIT
1593/202610.06.2026 |10 )7 IsK PARTDA c.o. | -0U%7 lorder Dtd. 2026-06-09 N ANCHLT
11594/2026|10.06.2026  |WP(C) - B.R.SENAPATI [C.O.  |COURT [0rder Dtd. 2026-06-09




17957/2026 NO. 1

11595/202610.06.2026 ?Siiz;2026 G ROUT ;g?Rf Order Dtd. 2026-06-09
11596/202610.06.2026 ?gégé;zoz5 B.B.MOHAPATRA ;g?Rf Order Dtd. 2026-06-09
11597/2026 |10.06.2026 ?gég;;2026 GD MALLICK FoURT order ptd. 2026-05-18 e
11598/2026 10.06.2026 ?Ségi;2026 B SAMAL ;g?Rf Order Dtd. 2026-06-09
11599/2026 /10.06.2026 ?5;22;2026 T.SWAIN Fo R lorder Drd. 2026-06-09 o NCH_:
11600/2026/10.06.2026 ?5ég;;2026 B SAMAL FOORT lorder Drd. 2026-06-09 o NCH-6
11601/2026|10.06.2026 ?Ség;;2026 DR.P.CHULI ES?RT Order Dtd. 2026-06-29
11602/2026/10.06.2026 ?Ségl;2026 A PATTANAIK Fo R lorder Drd. 2026-06-29 o NCH_ 6
11603/2026|10.06.2026 ?52;2;2026 S.K.NAYAK ;g?Rf Order Dtd. 2026-06-29
11604/2026|10.06.2026 25é22;2025 G SUNDARA ES?RT Order Dtd. 2026-05-20
11605/2026|10.06.2026 ?5;%;;2026 H.K.MALLICK ;g?Rf Order Dtd. 2026-07-06
11606/2026|10.06.2026 25{22;2025 MR ROUTRAY ;g?Rf Order Dtd. 2026-05-20
11607/2026|10.06.2026 ?5432;2026 B.K.MOHARANA ;g?Ri Order Dtd. 2026-06-09

WRIT
11608/2026|10.06.2026 ?S;gg;2026 K.C.SAMAL ;g?Ri Order Dtd. 2026-06-09 ?i?g?gION_

BENCH-2)
11609/2026 /10.06.2026 ?5422;2026 B.SAHOO FoURT order ptd. 2026-06-09 e eHo1
11610/2026 /10.06.2026 ?5;8;;2026 M. MOHANTY FoOR] lorder Drd. 2026-06-09 o ANCH 3
11611/2026/10.06.2026 ?5;2;;2026 B.SAMAL v R lorder pd. 2026-07-06 e NCH-2




1612/2026(10.06.2026 |1 51" Ip.K.BARIK FoORT lorder Drd. 2026-06-09 e NCH.
1613/2026(10.06.2026 |30 (07 N ROUT FoURT lorder ptd. 2026-05-20 e NCH- 7
11614/2026|10.06.2026 ?5ég;;2026 M.MOHANTY ;g?Rf Order Dtd. 2026-06-29 o NeH_g
11615/2026|10.06.2026 ?Ségg;2026 GC SWAIN FoURT lorder Drd. 2026-06-09
1616/2026(10.06.2026 17 12)7  lc samAL v R lorder ptd. 2026-06-09 e NCH 7
11617/2026 /10.06.2026 ?5é§g;2026 M.MOHANTY FoURT lorder Drd. 9999-12-31
11618/2026(10.06.2026 ?5252;2026 M NAYAK FoURT lorder Drd. 9999-12-31 e NCH 7
WRIT
11619/2026|10.06.2026 ?5é§;;2026 S.NAYAK FoURT lorder Drd. 2026-06-09 ?§?§§EION_
BENCH-1)
11620/2026(10.06.2026 ?52?;;2026 N ROUT FOURT lorder Drd. 2026-06-09 e NCH- 7
11621/202610.06.2026 ?Ségé;2026 B.SAMAL ;g?Rf Order Dtd. 2026-06-09 giiECH—4
11622/2026|10.06.2026 fgég;;2023 J SAHOO FOURT lorder Drd. 2026-05-19 o ANCH-6
11623/2026(10.06.2026 Qgég;;2023 SK RATH FOURT lorder Drd. 2026-05-19 e NCH- &
11624/2026|10.06.2026 ?Sé§;;2026 B.SAMAL FoURT lorder ptd. 2026-06-09
11625/2026|10.06.2026 ?5é§;;2026 S PRADHAN FOURT lorder Drd. 2026-06-09 e ANCH-2
11626/2026 (10.06.2026 ggéf;;2023 J SAHOO COURT lorder Drd. 2026-05-19 e NCH 7
11627/2026/10.06.2026 ?5éfé;2026 B.SAMAL FoOR] lorder Drd. 2026-06-09 o ANCH-4
11628/2026|10.06.2026 fgég;;2023 SK RATH COURT lorder Drd. 2026-05-19 e ANCH 7
11629/2026|10.06.2026 ?5égé;2026 S PRADHAN FoORT lorder Drd. 2026-06-09 e ANCH-2




WP (C) - COURT el WRIT
1630/202610.06.2026  |,7 2 0 o |SK RATH No. 1 |order Dtd. 2026-05-19 BRANCH-T
WP (C) - COURT e WRIT
11631/2026(10.06.2026 | 7oo 0 o0, |S PRADHAN No. 1 |order Dtd. 2026-06-09 BRANCH-2
WP (C) - COURT el WRIT
11632/2026(10.06.2026 |, 00 | SAHOO No. ] |order Dtd. 2026-05-19 BRANCH-7
WP (C) - COURT el WRIT
11633/202610.06.2026 1200 0 |S PRADHAN No. 1 |order Dtd. 2026-06-09 BRANCH-2
WP (C) - COURT o WRIT
11634/2026(10.06.2026 | jooco o0, |P.K.PANI No. 1 |order Dtd. 2026-06-09 BRANCH-7
WP (C) - COURT el WRIT
11635/2026(10.06.2026 |, cog’ 0,5 |J SAHOO No. 1 |order Dtd. 2026-05-19 BRANCH-€
We (C) - COURT e
11636/2026(10.06.2026 o o0, |B.SAMAL No. ] |order Dtd. 2026-06-09
WP (C) - COURT el WRIT
11637/2026(10.06.2026 |, oo’ 0,5 [SK RATH No. 1 |order Dtd. 2026-05-19 BRANCH-6
BLAPL- COURT
11638/2026(10.06.2026 |, o oo [UP BAG No. 3 |0rder Dtd. 2026-07-06
e ) - CoveT RaNCH
11639/2026|10.06.2026  |J-o00" 0, o INIRANJAN ROUT ggb 2 |order Dtd. 9999-12-31 (DTVISTON |
BENCH-1)
COURT
WP (C) - s WRIT
11640/2026(10.06.2026  |Joo 0 0 |S.K.NAYAK ggb 2 |order Dtd. 9999-12-31 BRANCH-1
i COURT
11641/2026|10.06.2026 L. SAHOO NO. 2 |[order Dtd. 9999-12-31
812/2026
OLD
COURT
WP (C) - el WRIT
11642/2026|10.06.2026 |1 3o o [P.CHULI ggb 2 |order Dtd. 2026-05-21 BRANCH-4
COURT
WP (C) - e WRIT
11643/2026(10.06.2026 | o500 oo |[K.RATH gib 2 |order Dtd. 2026-06-09 BRANCH-S
WP (C) - COURT
11644/2026(10.06.2026 P.K.BARIK NO. 2 |[order Dtd. 2026-06-12
17543/2026
OLD
COURT
WP (C) - o WRIT
1645/2026(10.06.2026 |20, |U.P.BAG ggb 2 |order Dtd. 9999-12-31 BRANCH-2
CRLMC- COURT
11646/2026(10.06.2026 |70~ o |H.N.MOHAPATRA No. 3 |Order Dtd. 9999-12-31
1647/2026|10.06.2026 |CRLREV-  |H.K.MOHANTA (COURT |Order Dtd. 9999-12-31




1400/2026 | NO. 3|
ABLAPL- COURT
11648/202610.06.2026 [ (o070 o |S.PANDA c.0.  |¢J 75 order Dtd. 9999-12-31
BLAPL- COURT
11649/202610.06.2026  |,= " - |T R DAS c.o. |07 |order Dtd. 2026-07-13
ABLAPL- COURT
11650/202610.06.2026 [ "> - B.K.DAS C.0. |1 ;|order Dtd. 2026-06-09
ABLAPL- COURT
11651/202610.06.2026 [ 7 o H.K.MOHANTA |C.0. |- " |order Dtd. 2026-06-09 BAIL-2
BLAPL- COURT
11652/2026(10.06.2026 |05 o o |S.BARIK C.0.  |¢J 3 lorder Dtd. 2026-06-09
— COURT
11653/202610.06.2026 J . SAHOO C.0.  |NO. 2 |order Dtd. 2026-06-09
738/2026
OLD
— COURT
11654/2026(10.06.2026 J . SAHOO C.0.  |NO. 2 Order Dtd. 2026-06-09
718/2026
OLD
CRLA- TUKUNA KUMAR COURT
11655/2026(10.06.2026 |, 200 | oo C.0.  |¢5 "3 lorder Dtd. 2026-09-10
CRIA- COURT
11656/202610.06.2026 K. SAHOO C.0.  |NO. 2 |order Dtd. 9999-12-31
6/2026
OLD
CRLMC- COURT
11657/202610.06.2026 |7~ 7 - |B.DAS C.0. |y 5 |order Dtd. 9999-12-31
CRLMC- COURT
11658/202610.06.2026 |70V 0 . |M.MOHANTY C.0. |« 3 lorder Dtd. 2026-06-09
CRLMC- COURT
11659/202610.06.2026 |0 o [KAMIL RASHID |C.0.  |-0""|Order Dtd. 9999-12-31
BLAPL- SARAT KUMAR COURT
11660/202610.06.2026 |, 0" o Ak C.0. |75 3 lorder Dtd. 2026-06-09
WRIT
WP (C) - COURT o BRANCH
1717/202610.06.2026 |10 o° 0" 0 [KC RATH C.0. | ) 5 |order Dtd. 2026-06-09 (DTVISTON |
BENCH-1)
e (C) - COURT
1718/202610.06.2026 A PAL c.0.  |NO. 2 |order Dtd. 9999-12-31
17670/2026
OLD
e (C) COURT
11719/202610.06.2026 S K SAHOO C.0.  |NO. 2 |order Dtd. 9999-12-31
17670/2026
OLD
WP (C) - DEEPAK KUMAR CAnel
11573/2026(10.06.2026 |70, 00 000 |0 GENERAL Order Dtd. 2026-06-09
WP (C) SOVNA
11574/2026 10.06.2026 PRIYADARSHINI |GENERAL Order Dtd. 2026-05-14
14253/2026
PARIDA
WP (C) - SANJIB KUMAR e WRIT
11575/2026 (10.06.2026 1000000 | on GENERAL Order Dtd. 2026-06-09 ERANCH-S
BLAPL- SAYAT KUMAR
11576/202610.06.2026 |, 20 o o L nonTT GENERAL Order Dtd. 2026-06-09

1"




BLAPL-

ARUN KUMAR

11577/2026(10.06.2026 2043/2026 |[BEHERA GENERAL Order Dtd. 2026-06-09 BAIL-2
WP (C) — SAMARENDRA
11578/2026|10.06.2026 14492/2013 | BEURA GENERAL Entire Order
WP (C) - SAMARENDRA
11579/2026(10.06.2026 29036/2011 BEURA GENERAL Entire Order
ABLAPL- ASIT KUMAR
11661/2026(10.06.2026 5820/2026 |OTTA GENERAL Order Dtd. 2026-06-09 BAIL-1
ABLAPL- BAISHNAB
11662/2026(10.06.2026 5801/2026 |CHARAN PATRA GENERAL Order Dtd. 2026-06-09
WP (C) — DR. JITENDRA , , WRIT
11663/2026(10.06.2026 2381/2017 |KUMAR LENKA GENERAL Entire Brief BRANCH-3
WP (C) - DR. JITENDRA o
11664/2026(10.06.2026 16687/2026 KUMAR LENKA GENERAL Order Dtd. 2026-06-09
ABLAPL-
11716/2026(10.06.2026 5723/2026 SK SAMIM GENERAL Order Dtd. 2026-06-09
CRLMC- SUBHANKAR
11581/2026(10.06.2026 5682/2025 |PANDA GENERAL Order Dtd. 2026-01-27
WRIT
WP (C) - s BRANCH
11665/202610.06.2026 17382/2026 P.S.DAS GENERAL Order Dtd. 2026-06-12 (DIVISION |
BENCH-2)
0JC— Order Dtd. 1997-02-01Entire
11666/20261(10.06.2026 MK PANI GENERAL Order,Petition With
7784/1996
Annexures,
ABLAPL-
11667/2026(10.06.2026 5768/2026 B DAS GENERAL Order Dtd. 2026-06-09
WP (C) - o WRIT
11668/2026(10.06.2026 17413/2026 P.K.JENA GENERAL Order Dtd. 2026-06-09 BRANCH-8
WP (C) - e WRIT
11669/2026(10.06.2026 17645/2026 RK SAHU GENERAL Order Dtd. 2026-06-09 BRANCH-1
ABLAPL-
11670/2026(10.06.2026 6179/2026 S.DAS GENERAL Order Dtd. 2026-06-17 BAIL-2
ABLAPL-
11671/2026(10.06.2026 5722/2026 MK PANI GENERAL Order Dtd. 2026-06-09
ABLAPL-
11672/2026110.06.2026 5735/2026 JP KAR GENERAL Order Dtd. 2026-06-09 BAIL-1
WP (C) - o WRIT
11673/2026110.06.2026 17961/2026 JP KAR GENERAL Order Dtd. 2026-06-09 BRANCH-6

)

]

]




WP (C) - o WRIT
1674/202610.06.2026 1007 o |7P KAR GENERAL Order Dtd. 2026-06-09 N NCH_
11675/2026(10.06.2026  |-oCPAPRT lpg BARITK GENERAL Order Dtd. 2026-06-09 BATL-2

-06. 5780/2026 :
ABLAPL-
11676/2026|10.06.2026 S SATAPATHY |GENERAL Order Dtd. 2026-06-09 BATIL-1
5842/2026
WP (C) - RITURANJAN _ _ WRIT
1677/2026(10.06.2026 |10, b0 o iy GENERAL Order Dtd. 2026-05-22 N NCH_
BLAPL- AMLAN SHAKTI
1678/2026(10.06.2026 it 2R GENERAL Order Dtd. 2026-06-09 BATL-1
BLAPL- AMLAN SHAKTT
1679/202610.06.2026 o o (BS GENERAL Order Dtd. 2026-06-09 BATIL-2
ABLAPL-  |AMLAN SHAKTI
1680/2026(10.06.2026 (202 AR GENERAL Order Dtd. 2026-06-09 BATL-1
ABLAPL- AMLAN SHAKTT
1681/202610.06.2026 [0 2ne 2R GENERAL Order Dtd. 2026-06-09
ABLAPL-  |ASWINI KUMAR
1682/2026(10.06.2026 oo ottTe BRI GENERAL Order Dtd. 2026-06-09 BATL-2
ARBP- ,
1683/2026(10.06.2026 |20 K SAHOO GENERAL Entire Order M.J.C
ABLAPL-
1684/202610.06.2026 |zt 00, |S DASH GENERAL Order Dtd. 2026-06-09
11685/2026|10.06.2026 |29 RK SAHU GENERAL Order Dtd. 2017-08-29
<06 6430/1998 :

11686/2026|10.06.2026 |°PLAPL~ 1y K. PATRA |GENERAL Order Dtd. 2026-06-09 BAIL-1
<06 5704/2026 | %+ :

11687/2026 10.06.2026 |'E(C)~ JP KAR GENERAL Order Dtd. 2026-06-09
N 17952/2026 '

11688/2026/10.06.2026 |[PPLAPL™ 1y K. PATRA |GENERAL Order Dtd. 2026-06-09 BAIL-1
<06 5704/2026 | %+ :

ABLAPL- BIJAY KUMAR
1689/2026(10.06.2026 [0 0t PRl GENERAL Order Dtd. 2026-06-09 BATL-1

ABLAPL-  |BIJAY KUMAR
1690/2026/10.06.2026 oo per oo o oot GENERAL Order Dtd. 2026-06-09

ABLAPL-
11691/2026110.06.2026 SARAT DASH GENERAL Order Dtd. 2026-06-09 BAIL-1

5818/2026

ABLAPL- MANOJ KUMAR
1692/2026(10.06.2026 o 0ln A GENERAL Order Dtd. 2026-06-09

WP (C) -
11693/2026|10.06.2026 S. K. LENKA |GENERAL Order Dtd. 2026-06-09

16668/2026

]

]

]




ABLAPL- MANOJ KUMAR
1694/202610.06.2026 (o000 o Les GENERAL Order Dtd. 2026-06-09
0JC- MANOJ KUMAR PetitionAnnexure,Entire
1695/2026(10.06.2026 | 25:0 g0 [aos GENERAL order,
ABLAPL-
11696/2026(10.06.2026 . ', o [K. DANG GENERAL Order Dtd. 2026-06-09 BAIL-1
ABLAPL-
1697/2026(10.06.2026 [0y )0, [H. K. PATRA |GENERAL Order Dtd. 2026-06-09
ABLAPL-
11698/2026|10.06.2026 SURENDRA DAS |GENERAL Order Dtd. 2026-06-09 BAIL-1
5750/2026
WP (C) - el WRIT
11699/2026(10.06.2026  |J o000 [P. K. LENKA |GENERAL Order Dtd. 2026-05-15 ERANCH-6
ABLAPL-
1700/2026(10.06.2026 .o o . [P. K. MISHRA |GENERAL Order Dtd. 2026-06-09
ABLAPL-
1701/2026|10.06.2026 [ 'o ') o [B. DAS GENERAL Order Dtd. 2026-07-06
ABLAPL-
11702/2026(10.06.2026 ./ ' o [B. DAS GENERAL Order Dtd. 2026-06-09
1703/202610.06.2026 |- b ANANTA DAS  |GENERAL Order Dtd. 2026-05-07
SYO 775/2026 :
11704/2026 110.06.2026 |"E(C)~ SUBAS SAMAL |GENERAL Order Dtd. 2026-06-09
S 17897/2026 :
WP (C) - KAMALAKANTA e
11705/2026|10.06.2026 | o000 oo GENERAL Order Dtd. 2026-05-13
FAO- SATYAJIT
11706/2026(10.06.2026  [Lo0 00 | Caat GENERAL Order Dtd. 2026-05-21
FAO- SATYAJIT
11707/2026(10.06.2026 |00 0o [savar GENERAL Order Dtd. 2026-05-21
RSA- LAXMAN KUMAR . . SECOND
11708/20261(10.06.2026 442/2005 BEHERA GENERAL PetitionAnnexure,Misc.case, APPEAL
WP (C) - SATYAJIT e
11709/2026(10.06.2026  |Joo0 0o b a GENERAL Order Dtd. 2026-06-09
ABLAPL-
1710/2026(10.06.2026 [ ' . [DILLIP SAMAL |GENERAL Order Dtd. 2026-06-09
WP (C) - BIJAY KUMAR o WRIT
11711/2026110.06.2026  |,oo-0 0000 |0 GENERAL Order Dtd. 2026-02-18 BRANCH-2
WP (C) - BIJAY KUMAR ol WRIT
1712/2026(10.06.2026 |00 o |0 GENERAL Order Dtd. 2026-02-23 ERANCEH-S
1713/2026|10.06.2026 WP (C) - BIJAY KUMAR |GENERAL | Order Dtd. 2026-05-19




14202/2026

DAS

WP (C) - BIJAY KUMAR PO WRIT
11714/20261(10.06.2026 41937/2023 DAS GENERAL Order Dtd. 2026-02-13 BRANCH-7
0JC- Order Dtd. 1990-05-
11715/2026/10.06.2026 1502/1987 N. K. ROUT GENERAL 03Petition, Annexure,

N I C (Software Team)




